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RAJYA SABHA

Thursday, 10th December, 1970/the 19th
Agrahayana, 1892 (Saka) The House met at

eleven of the clock, MR. CHAIRMAN in the

Chair.
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i [DECLINE 1 EXPORT OF CARPETATKING

606. SHRI R. P. KHAITAN:

SHRI &ITARAM  JAIPURIA:
Will the M aister of FOREIGN
RADE be pleased to otate:

whether t is a fact that the ex-ort of jute
gonds and particularly of carpet bac -cing
is declining day clay;
(b) if so, t 1 what
has lost world market in
of this item this year; and

(c) what steps are being taken by
Government to capture foreign
markets for ou - jute goods?]

extent India
the export

fThe questi in was actually asked on the
floor of the House by Shri R. Khaitan.
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ffTHE DEPUTY  MINISTER IN
THE MINISTRY OF FOREIGN
TRADE (CHOWDHARY RAM

SEWAK): (a) to (c¢) A statement is laid on
the Table of the House.

STATEMENT

In recent years, exports of jute goods (other
than carpet backing) have declined on account
of factors such as (i) competition from Pakistan
where exporters get the benefit of bonus
vouchers, (ii) competition from synthetics, (iii)
shrinkage of world demand for jute good=s due
to heavy in-roads by bulk handling, (iv) raw
material deficiency in superior quality (V)
labour unrest and strikes and (vi) emergence of
jute mills in certain countries mainly in South
East Asia, Africa. Exports ' of carpet backing
in S'outh East Asia, had, however, increased
rapidly but showed a decline in recent months
due to recession in U.S.A. which is the largest
market for this item.

Exports of jute goods during the period
April-September, 1970 fall short by 65.000
tonnes 'of the quantity exported during the
same period last year. This was largely due to
the recession in the U.S.A. which affected off
take of carpet backing and the prolonged
strike by bargemen at Calcutta port.

Demand for carpet backing is now reviving
and it is expected that India's exports of
carpet backing will pick up again and
improve month by month. In order to increase
production and exports of carpet bakcing loan
assistance at concessional rate of interest is
being extended to jute mills

1T ] English translation.
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to Questions 4

through the Industrial Finance Corporation.
Government are keeping the position under
constant review and every endeavour is made
to step up exports.]
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SHRIA. G. KULKARNI: Sir, is it not
a fact that the jute textile industry
is interested in the domestic market
more than in the export. In this
connection, may [ particularly draw
the attention of the hon. Minister that
speculation is going on and is allow
ed under the forward market. Unless

it is banned, the domestic market
would not be available to the jute in
dustry and they will not 1; tier
exports? That is number one.
Secondly, Sir, would the Government
not think that more research and

development is necessary for making
our jute carpet backing and goods
more popular in foreign countries,

parti ;ularly in the U.S.A., where car
pets of length-to-length are required
and synthetic backing is much pre
ferable due to fire hazard?

SHRI L. N. MISHRA: Sir, this has been
the difficulty that the jute textile industry
relies more on indigenous consumption,
because it saves them from many difficulties.
But we are keen that we should export it
more, because jute is one of the industries
which are perhaps the top-most foreign
exchange earners.

About speculation. Sir, it is the function of
the Ministry of Industrial Development. We
have not thought much about it. But we will
have to think of doing something as we have
done in the case of 'kapas'. If the situation
further deteriorates, we will have to think of
this measure of banning also. After all, apart
from the industry, we have to look after the
interests of the growers also.

About research, it is a fact that we have to
do a lot of research work, so far as the quality
of jute is concerned. The quality of jute is
much worse. We have to improve the quality
of jute. Forthat a separate allotment
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by the Planning Commission has been made
and we are approaching the Planning
Commission and the Finance Ministry to get
more allotment to improve the yield of jute per
acre and also the quality.

SHRI CHITTA BASU: May I know from
the hon. Minister whether it is not a fact that
due to the lack of interest by the Foreign Trade
Ministry in the matter of settling dispute bet-
ween the [JMA and the jute manufacturers in
West Bengal ultimately the jute strike had
taken place? Does he agree that the demands
of the jute workers, particularly in regard to
the security of service and also the demand for
bonus, are justified? If so, will be also impress
upon the IJMA in accede to their demands and
thereby improve the conditions of the working
of the jute industry as a whole so that we may
not be deprived of of the foreign exchange? At
what stage does the matter of con-cilation rest?
Also, will the hon. Minister assure the House
that if the IIMA does not agree with his pro-
posals, the Ministry will withhold the sanction
of 44 crores of rupees, to which they have
agreed for the modernisation of the industry?

SHRI L. N. MISHRA; Sir, It is not a fact
that the Ministry did not take interest in
solving this industrial dispute. The first
meeting was convened by the Ministry of
Labour and Employment, and our officers were
present there. And I was also present in Delhi
and was in constant touch with them. If my
presence was required in the meeting., I would
have been there. The senior officers dealing
with the jute work were there. After that I had
myself seen both the parties for 8 hours on the
first day and, for 2 hours on the second dav.
Today also I had a meeting with the labour
representatives. We are very keen that the
strike would end. About the demands it will
r.ot be advisable nor proper to say about badli
or bonus or gratuity here. These are problems
which are being taken up in the nego-

tiations that are going on in our Ministry.
About withholding Rs. 44 crores, 1 will .t
agree since this allotment has been made to
modernise the industry so that we are in a
position to compete in the world where we
have tough competition from Pakistan and a
few other countries.

607. [Transferred to  the 18th
December, 1970.]

U.S. WITHDRAWAL FROM INTERNATIONAL
COFFEE AGREEMENT

608. SHRI KRISHAN KANT.t SHRI
ARJUN ARORA: DR. SALIG RAM:
SHRI RAJENDRA PRATAP
SINHA:

Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether Government's atten
tion has been drawn to the growth of
a lobby in the U.S.A. advocating
withdrawal of that country from the
International Coffee Agreement; and

(b) if so, whether the Government
of India have assessed the con
sequential effect on our exports of
Coffee?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA): (a) Yes, Sir. The
House Ways & Means Committee of U.S.A.
has, however, voted to extend U.S.
participation in the Agreement until July 1,
1971.

(b) Does not arise.

SHRI KRISHAN KANT: What attempt the
Government of India is making so that we can
export more to the US? How much coffee is
exported i to the Soviet Union and what more
arrangements have been made? The price of
coffee during the last year has risen because the
cost of living of living index has also risen.
What attempt the Government has  to in-

tThe question was actually asked on the
floor of the House by Shri Krishan Kant.



